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State Dam Scheme in Chhattisgarh

13086. DR. BHUSHAN LAL JANGDE : Will the Mimster of WATER
RESOURCES be pleased to state:

(a)  whether it is a fact that the Chhattisgarh Government according to the
directions issued by the Central Water Commission, has sent Detailed Project Reports
(DPRs) to obtain Central assistance under Chhattisgarh State Dam Scheme;

(b) ifso, only 6 out of 30 schemes have been given approval and, as per the
guidelines of Central Water Commission, letters of DPRs for only 9 schemes out of
the remaining 44 schemes have been sent and by when the financial assistance in this
regard would be disbursed; and

{(c)  whether 12 forest projects regarding imgation dams in Chhattisgarh are
pending with the Central Government?

THE MINISTER OF WATER RESOURCES (SHRI HARISH RAWAT) : (a)
and (b) During Eleventh Plan, Central Assistance was provided to State Governments
for taking up nver management/flood control works 1n cntical reaches under a state
sector scheme namely, “Flood Management Programme (FMP). The proposals
submitted by the State Governmenits for seeking Central Assistance under FMP were
considered by an Empowered Committee under the chairmanship of Secretary

{Expenditure), Ministry of Finance to ensure cost effective solutions.

A total number of 3 flood management and anti-erosion works/schemes from
Chhattisgarh with a total cost of Rs. 31.13 crore were included under FMP with central
share component of Rs. 23.34 crore. Central Assistance amounting to Rs. 15.57 crore
was released to Government of Chhattisgarh as on 31.3.2012. Duning 2012-13, no
proposal for release of fund was received from the State Government. The scheme-

wise details are given in Statement (See below).

(c)  The Project Authorities have to obtain forest clearance from Ministry of
Environment & Forests, Government of India in accordance with Forest Conservation
Act, 1980.

TOriginal notice of the question was received in Hindi.



Statement

Financial assistance provided to Government of Chhattisgarh during Eleventh Plan for Schemes included under State Sector Scheme

‘Flood Management Programme’

(Rs in Lakh)
Scheme  Name of Scheme/ State Location Estimated Central Funds Released by MOF during Eleventh Plan
Code River/ District/ Cost Share 07-08 08-09 09-10 10-11 11-12 Total
No. Tributary Taluka (75%)
Ch-1  Flood Management Scheme Mahanadi, Dhamtari 754.00 565.00 - - - - 377.00 377.00
on Mahanadi and its Shivnath, and
tributaries Shivnath, Pairy Pairy and Bilaspur
and Agar rivers, Dhamtari Agar
and Bilaspur Districts.
Ch-2  Koni Sandri flood Protection Artpa Bilaspur 1083.00 812.00 - _ - 542.00 542.00
Scheme on Arpariver,
Bilaspur District.
Ch-3  Yadunandan Nagar Flood Golkhane Bilaspur 1276.00 957.00 - - - - 638.00 638.00
Protection Scheme on Nallahin
Gokhane Nallah, Mahanadi Mahanadi
Basin, Bilaspur Distt. Basin
Toran 3113.00 2334.00 0.00 0.00 0.00 0.00 1557.00 1557.00
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